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MR SPEAKER: It is under my con-
sideration,

Wl gl TAIT qaare: ‘fegeam
THER # AFAEE g |
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MR SPEAKER: There is no ques-

tion. Not allowed. I am not going to
allow. Not allowed.

M TWIFAR ARA : J4 9
a ge . AF g faur Y I v Fg
fear |
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MR. SPEAKTR: I am not going
to allow, Not allowed.

Mt IMEAR et o faEr
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SHRI HARIKESH BAHADUR (Gor-
akhpur): There js a conspiracy and a
deliberate attempt to implicate Shri
George Fermmandes in the matter and
it is a serious matter, You cannot
avoid.

MR SPEAKER: Not allowed. Why
are you so sentimental?

DR SUBRAMANIAM SWAMY: The

Central Act on Gurdwaras is a mat-
ter for Parliament.
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PAPERS LAID ON THE TABLE

STATE CHEMICALS AND PHARMACEU-
TICALS CORPORATION OF INDIA LTD, AND
THE STATE TRADING CORPORATION OF
INpia LTp. Amalgamation) The Minis-
try of Law, Justice and Company Af-
fairs, SHRI JAGNATH KAUSHAL):
I beg to lay on the table a copy of the
State Chemicals and Pharmaceuticals
Corporation of India Limited and the
State Trading Corporation of India
Limited (Amalgamation) Order 1982
(Hindi ang English versions) pub-
lished in Notification No. S.0. 226(E)
in Gazette of India dated the 3lst
March, 1982, under sub-section (9)
of section 396 of the Companies Act,
1956.

[Placed in Library., See No. LT-
3953/82].

DETAILED DEMAND FOR GRANTS OF
MINISTRY OF IRRIGATION FOR 1982-83

THE MINISTER OF IRRIGATION
(SHR KEDAR PANDEY): I beg to lay
on the Table a copy of the Detailed
Demands for Grants (Hindi and Eng-
lish versions) of Ministry of Irriga-
tion for 1982-83. [Placed in Library.
See No. LT-3954/82.)

DETATLED DEMANDsS FOR GRANTg OF
THE MINISTRY OF WORKS AND HouUS-

ING FOR 1982—85

THE MINISTER OF PPARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH) : 1  beg to lay
on the Table a copy of the Detailed
Demands for Grants (Hindi and Eng-
lish versions) of the Ministry of Works
and Housing for 1982-83, [Placed in
Library See No. LT-3955/82]

DErATeEn DEMANDS FOR (GRANTg OF
THE MINISTRY CF SurPLY AND RE-
HABILTTATION FOR 1982-83.

THE MINISTER OF STATE OF THE
MINISTRY FOR SUPPLY AND REHA-
BILITATION (SHRI BUTA SINGH):
I beg to ‘' lay ~on the
Table a copy of the Detailed Demands
for Grants (Hindi and English ver-
sions) of Ministry of Supply and Re-
habilitation for 1982-83. [Placed in
Library. See No. LT-3956/82.]



